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13M m. 
RULES COMMITTF.J; 

MINIJ'TII.' 
SIuI Krilhaamoorthy Rao (Shimoga): I 

bell to lay on the Table the Minules ,,{ 
the ,ittings of the Rules Conunittee held 
on the 26th April and 11th May, 1966. 

Shri HarI Vishnu Kamal.. (H ....... p· 
bad): Will this be circulated, because of 
the discussion ,hortly comin~ up on Ihe 
Rul.. Committee? 

Will it be circulated tonight? 

Mr. Spe .... r: Order, order. 

IlU91 1mI. 

ESTIMATES COMMITrEE 
MINUTIlS OF EVIDBNCB 

Shrl 1>. 1>. Mantrl (Bihar): I beg to lay 
on Ihe Table a copy of the Minules of 
,vidence given before the SubeCommiUec 
on Defence of the Estimate" C..ommittee 
In'" Minutes of the sittings of the EstimuCe~ 
Committee relating to Ninety_fourth and 
Ninety.flfth Reports on Ministry of De· 
fence (Defence Research and Develop· 
ment Organisation)-Defence Metallurgi· 
cal Research Laboratory, Electronics and 
Radar Developmenl Establisllmtnt &lid 
Defence Electronics Research Laboratory. 

J3.SO ...... 
COMMITTEE ON ABSENCE OF 
MEMBFRS FROM THE SITTINGS OF 

THE HOUSE 
MINIJ'TII.' 

Shri Khadllllar (Khed): I beg to lay 
on the Table the Minutes of the Six, 
t_nth and Seventeenth S1tl,illJ(s of 
the Committee on Absence of Mem-
be~s from the Sittings of the House 
held du~ing the current aession. 

13.50 bn. 

MESSAGE FROM RAlY A SABKA 

Secnlary: Sir, I have to report the fol-
lowing message received from the Secreta.,. 
of Rajya Sabha:-

"In accordance with the provisions of 
sub-rule' (6) of rule 186 of th. Rules of 
Procedure and Conduct of Busines.. in 
the Rajya Sabha. I am directed to re· 
turn herewith the Korala Appropriation 
(No.2) Bill, 1966, which was passe4 
by the Lok Sahh. at its .illinC held on 
the 11th May. 1966. and transmitted to 
the Rajya Sabh. for its recommenda· 
tions aDd to state that this House ha'i 
DO recommendations to make to thr 
Lot Sabha in regard to the said BiiI." 

13.51 bn. 

COMMITTP..E ON ABSENCE OF 
MEMBERS 

LEA.VI'. OF ABSENCE FROM SITTINGS OF ntf'. 

HOUSE 

Mr. Speallen Tbe Committee on Absence 
of Members from the Sittings of the Hou"" 
in their Seventeenth Report have recom-
mended that leave of absence be granted 
lO the followinl members for the periods 
indicated against each: 

(I) Shri Kolla Venkaiah-14th April 
to 28th April. 1966 (Fourteenth 
Session). 

(2) Shri A. K. Gopal.n-26th March. 
to 27thApril. 1966 (Fourteenth 
Session). 

(3) Shri Oasaratha DeI>-7th March 
to 4th May. t966 (Fourteenth 
Session.) 

(4) Shri Gbya ... ddin Ahmed-7lh 
March to 4th May, 1966 (Four· 
teenth Session). 

(S) Shri Biren Dutta-?th March to 
31st March, ~966 (Fourteenth 
Session). 

(6) Shri Laxmi Oass-7th March to 
29th March, 1966 (Fourteenth 
Scaioa). 




